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Central Administrative Tribunal
Principal Bench, New Delhi

OA No.1047/2021
MA No. 1306/2021
MA No. 1307/2021

Today this the 14th day of June, 2021

Through video conferencing

Hon’ble Justice L. Narasimha Reddy, Chairman
Hon’ble Mr. Mohd. Jamshed, Member (A)

1.  Tarun Kumar Sharma (Aged 26 years)
Group B, Cat. Gen
S/o0 Anand Kumar Sharma
R/o H.No. 449, Pandit Mohalla
Khera Kalan, Delhi-110082

2.  Geeta Rani (Aged 29 years)
Group B, Cat.SC
D/o Shri Amilal
R/0 197 C, Chirag Delhi
Behind Dargah, New Delhi-110017

3. Rahul Rana (Aged 26 years)
Group B, Cat. OBC
S/o Vijender Singh Rana
R/o H.No. 106/457, Khera Kalan
Near Railway Crossing, Delhi-110082.

4.  Hareesh Kumar (Aged 28 years)
Group B, Cat. Gen
S/o Ram Murti Sharma
R/o Village Deta Jalalpur
Post Bhangra, Teh. Iglas
Distt. Aligarh (U.P.)-202145.

5.  Dinesh (Aged 29 years)
Group B, Cat. Gen
S/o Dharmbir Singh
R/o H.No.14, Block No.2
Village Bigowa, Distt. Charkhi Dadri
Haryana-127307.
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6. Dinesh Rana (Aged 26 years)
Group B, Cat. OBC
S/o Ishwar Singh Rana
R/o H.No.233, Khera Kalan
Delhi-110082.

7. Deepika Kaushik (Aged 29 years)
Group B, Cat. Gen
D/o Rajbeer Kaushik
R/o D-1/11, Krishan Vihar
New Delhi-110086.

8.  Vikram Singh (Aged 29 years)
Group B, Cat. Gen
S/o Suresh Kumar
R/o Uttam Nagar, Loharu Road
Bhiwani (Haryana), Pin-127021.

9. Raj Kumar (Aged 29 years)
Group B, Cat. Gen
S/o Jasmer
R/o VPO Kulasi, Teh. Bahadurgarh
Distt. Jhajjar, Haryana-124507.

10. Sapana (Aged 28 years)
Group B, Cat. Gen
D/o Shri Jagat Singh
R/o0 K-276, Main Chowk
Karawal Nagar, Delhi-110094
(North East Delhi)

11.  Preeti Jayant (Aged 30 years)
Group B. Cat. SC
D/o Tilak Ram Jayant
R/0 468, Gali No.2
Om Nagar, Meerut.

12. Ashwani Gahlot (Aged 29 years)
Group B, Cat. OBC
S/o Ram Chander
R/o H.No. 148, Village Kakrola
New Delhi-110078.

..Applicants

(By Advocate: Mr. Naveen Kumar)

Versus
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1. Govt. of NCT of Delhi
Through the Chief Secretary
Delhi Secretariat
3rd [.P. Estate, New Delhi-110002.

2.  Directorate of Education (NCT of Delhi)
Through Director
Old Secretariat, Near Vidhan Sabha
Civil Lines, New Delhi-110054.

3.  New Delhi Municipal Council
Through Director
Palika Kendra, Sansad Marg
New Delhi-110001.
4.  Delhi Subordinate Services Selection Board
Through its Secretary/Chairperson
FC-18, Institutional Area
Karkardooma, Delhi-110092.
5.  The National Council for Teachers Education
Rep. by the Member Secretary
Wing II, Hans Bhawan
Bahadur Shah Zafar Marg
New Delhi-110002.
...Respondents

(By Advocate: Ms. Esha Mazumdar for R-1, 2 and 4)

Order (Oral)

Justice L. Narasimha Reddy

The applicants felt aggrieved by non-inclusion of the
Graduation in B.Ed. as qualification for the post of
Assistant Teacher, notified on 12.05.2021. They also
challenged the Recruitment Rules insofar as they did not

incorporate that qualification.
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2. Today, we heard Mr. Naveen Kumar, learned
counsel for the applicant and Ms. Esha Mazumdar,

learned counsel for the respondents.

3. The very issue fell for consideration before this
Tribunal in O.A. No. 2998/2019. Vide order dated
10.10.2019, we dismissed the said O.A. and declined to
interfere with the Recruitment Rules as well as the
Notification.It is represented that a Writ Petition filed
against the said order is pending before the Hon’ble High
Court, no interim order was passed therein. Therefore,
we dismiss the O.A. following the judgment in O.A. No.

2998/2019 dated 10.10.20109.

( Mohd. Jamshed ) ( Justice L. Narasimha Reddy )
Member (A) Chairman
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